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Processing of Old Notes

1197. AI)\'. Nr. r DH,\) ,\KLlrAR:

OLESTIO\

\\ ill the llinisrtr of l l \ \ \( [ b( plea\cd to \ralc:

(a) whether the otd Rs. 500 and Rs. 1,000 notes are being reconciled and processed by Reserve
Bank of India (RBI) for verifying rum€rical accuracy and authenticity;

O) ifso, the details thereof;

(c) whether RBI will take some more time to comc out with the accurate figure of such
demonetized notes depositcd in banks and other places recomrnendedi and

(d) ifso, the details thereofl

ANSWER

MIMSTER OF STATE IN THE MINISTRY OF FINANCE
(SITRI P. RADHAKRISHNAN)

(a) & (b): Specified Bank Notes (SBNs) which came back from ctcutation, arc being processed

by the Reserve Bank for their nuoerical accuracy and authenticity. Subject to futulc corectioDs
based on verification process when completgd, the estimated value of Specifiod BaDk Notes
(SBNS) received as on June 30, 2017 was Rs.15.28 trillion.

(c) & (d): It has been reponed by RBI that 74 high.speed Cunency Verification and Processing
System (CVPS) has been deployed for processing ofSBNS expeditiously.


